1. Arvid Kumar Sharma, S5/0 Late Shri Kali
Charan sharma, Postal Assistant, Post
Office, Mangri, District Varanasi.

2. Manoj Kumar Singh, S/o Late Shri Surendra
Singh, Postal Assistant, Past Office
:Luxa, District Varanasi.

s Sunil Verma S/o Shri Shambhu Nath Verma,
Postal Assistant, Post Office
Mahmoorganj, District Varanasi.

4. Shyam Bahadur Singh S/o Late Shri Dev Nath

" Singh, Postal Assistant, Post Office,
Aurangabad, District Varanasi.

5. Satish Kumar S/o Late Shri Sita Ram,

Postal Assistant, Post Office :

Mahmoorgani, Bistrict s Varanasi.
gan’

--Applicants.

(By Advocate : Shri . Mandhyan)

Versus

1. Union of Indisa, through C.PiM & 1I.P.

Circle, Hazratganij, Lucknow.

2. Director, Postal Services, Allahabad Region,
Allahabad.

3. Superintendent
Division, Varanasi-22

(By Advoc
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By Hon’'ble Mr. p.K. Chatterji, a.M.

This application is against the order of

Punishment lssued by respondent No.3 i.e.

Superintendent of Post

Varanasi HErpEE e

Offices, West Division,

of

. R T ! |‘_| ]
3 ¥ -.ﬁ-“_! Ty e

§




J&FPBEI fllEd by 15 sti ll 2= | 8 s
Pending before

§
the dppellate authority j.e. ;”?FJ
: fespondent No.2. The appeals 8 Vet e e H;
E'J o disposed of and the applicants have also pleaded :g' .
rj that the recovery is Causing hardship ang for | ;
= this reasons jt Should be stayed atleast till the i
E finalisatien of appeal. |
3 We are of the view that this 1s not tog un- v
I'eascnable aéL fequest made by the applicants. | .}
With this Consideration, we hereby direc that B
| the appeals made by the five applicants dated
g 15.2.2007 should be l3posed of by Ghe Meni1y .t
E) Authorlty i

‘€. . respondent No.2

within g month
from the date of

d copy of
the order. 2111l Fhe disposal of the appeal, the
SEOREErY of the nonthly instalment from the pay
of the officials shoulg be stayed.
4. With these directicns, this OA is disposed
of. g
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